FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF EVOQ REMEDIES LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor Evoq Remedies Limited
2. | Date of incorporation of corporate debtor 24.02.2010
3. | Authority under which corporate debtor is | ROC Ahmedabad
incorporated / registered
4. | Corporate Identity No. / Limited Liability | L46209GJ2010PLC059692
Identification No. of corporate debtor
5. | Address of the registered office and principal | A-1106, Empire Business Hub, Near
office (if any) of corporate debtor AUDA Water Tank, Science City
Road, Sola, Ahmedabad - 380060,
Gujarat
6. | Insolvency commencement date in respect of | 09.06.2026
corporate debtor
7. | Estimated date of closure of insolvency | 06.12.2026
resolution process
8. | Name and registration number of the insolvency | Ms. Dipti Narayan Mundra,
professional acting as interim resolution | [P Registration No - IBBI/IPA-001/IP-
professional P-02845/2023-2024/14366
9. | Address and e-mail of the interim resolution | DBS House, 31, Floor-G-2, Plot-
professional, as registered with the Board 31Marzban Road, Bombay
Gymkhana, Fort, Mumbai City,
Mabharashtra, 400001
Email Id: ip.dipti@gmail.com
10. | Address and e-mail to be wused for | DBS House, 31, Floor-G-2, Plot-
correspondence with the interim resolution | 31Marzban Road, Bombay
professional Gymkhana, Fort, Mumbai City,
Maharashtra, 400001
Email Id: cirp.evog@gmail.com
11. | Last date for submission of claims 23.06.2026
12.| Classes of creditors, if any, under clause (b) of | NA
sub-section (6A) of section 21, ascertained by
the interim resolution professional
13. | Names of Insolvency Professionals identified to | NA
act as Authorised Representative of creditors in
a class (Three names for each class)
14. (a) Relevant Forms and (a)Web link:
(b) Details of authorized representatives https://ibbi.gov.in/en/home/downloads
are available at: (b) NA

Notice is hereby given that the National Company Law Tribunal, Ahmedabad Bench, vide its
Order dated 09.06.2026 in CP (IB) No. 149/9/AHM/2026, has initiated the Corporate



mailto:ip.dipti@gmail.com
mailto:cirp.evoq@gmail.com
https://ibbi.gov.in/en/home/downloads

Insolvency Resolution Process against Evoq Remedies Limited under the provisions of the
Insolvency and Bankruptcy Code, 2016.

The creditors of the Evoq Remedies Limited, are hereby called upon to submit their claims
with proof on or before June 23, 2026 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Sd/-

Dipti Narayan Mundra

Interim Resolution Professional of

Evoq Remedies Limited

IP Reg. No: IBBI/IPA-001/IP-P-02845/2023-2024/14366
Email Id: cirp.evog@gmail.com

AFA validity up to: 31-12-2026

Date: 11-06-2026
Place: Mumbai, Maharashtra
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PUBLIC NOTICE .
Under the instruction of our Client Union Bank of India, | issue Public ADVE RT I s E M E NT ?’E P ETH mﬂl %ﬁé@ A(::;g"slglsxs:‘olrgR;(I)?"sé;;l
Notice as under. . -
Rabari Nikul Bhikhabhai has applied for loan before Union Bank of India. BANK OF BARODA, Regional Office, Valsad Region having its office at 1" floor, Mahalakshmi Towers, Tithal Cent Bank Home Finance Limited

He is owner of property bearing Plot No. 20 of Gangasagar Society
Vibhag-2 which is situated in Revenue Survey No. 2527 (Old Revenue
Survey No. 45 paiki) of Nagalpur Sim, Ta. & Dist. Mehsana and wants to
create charge over the property in favour of Union Bank of India.

The following document/s is/are not available to the owners.

Original Previous Regd. Sale deed executed by Patel Natvarlal
Shankarlal (Seller) in favour of Patel Manilal Cheldas (Purchaser) dated
14-03-1990 by Sr. No. 689 with its Registration Receipt are missing.

If any person, Bank, Firm, Institution etc have objection against said
properties or they have any claim, right, interest, share, charge, lien,

For immovable property

Whereas, The undersigned being the authorized officer of the CENT BANK HOME FINANCE LTD., Surat Branch, Under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers conferred under section 13(12)
read with rule 3 of the Security Interest (Enforcement) Rules, 2002 issued demand notice Upon the Borrowers/ guarantors mentioned below to
repay the amount to CENT BANK HOME FINANCE LTD., Surat within 60 days from the date of receipt of the said notice. The Borrowers having
failed to repay the amount, notice is hereby given to the borrower and the public in general that undersigned has taken possession of the
property described herein below in exercise of powers conferred on me under section 13(4) of the said Act read with rule 8 of the said rules
on the date mentioned against the account. The borrowers/ guarantors in particular and the public in general is hereby cautioned not to deal
with the property and any dealing with the property will be subject to the charge of the CENT BANK HOME FINANCE LTD, Surat for the amount
and interest thereon.

Road, Valsad-396001, Gujarat invites offers from the owners/Power of Attorney Holders of premises on
ground floor (preferably) on lease basis with the area of

[ sr] Branch [ Tender Start Date [Tender Close date | Arearequiredin Sq.ft. | Proposed Location \
| 1 [chanod, VapiBranch| 07-06-2026 | 29-06-2026 | 1500 to 1650 | 0.5 KM from Existing Chanod Vapi Branch |
with all the facilities including 3 KV power. The premises shall be ready for occupation or likely to be ready
for occupation within a period of 1 month. The intending offerers shall submit their offers in two separate
sealed covers superscribed TECHNICAL BID and FINANCIAL BID to THE REGIONAL MANAGER (DGM),
BANK OF BARODA, REGIONAL OFFICE, 1° FLOOR MAHALAXMI TOWER, TITHAL ROAD, VALSAD-396001

encumbrances etc or other right over the property, the undersigned should | | GUIARAT on or before Respective dates provided in above table upto 12.30 P.M. Priority would be given | _NPADate | Amountin
be informed along with documentary evidence within SEVEN (07) days . ) - ) S : St | Name of the Borrower Description of the Property 13(2) Notice Date| Demand Notice
from the publication of this notice. On failure of the same, after expiration of | | t© the premises belonging to Public Sector Units/Govt. Departments. (For details please log in on tender [ | No| & Guarantor & LAN No. Date of Possession (3)

the period ofthis notice, | will issue certificate regarding the property. section of our website www.bankofbaroda.co.in) 1 | Mr. Datta Maroti All part and parcel of the property Consisting of Plot No : 88, Rahi Luxuria, | 11.05.2025

15,30,847/-

Thereafter no disputes, complaints or objections will be entertained. The bank reserves its right to accept or reject any offer without assigning reasons thereof. Muneshrwar Near Shrusti Residency, Near Om Lake Town, R S No. 447 Block No 469, Moje ™ o0 ™ o = | 3
From & Mrs. Amrpali Datta | Tundi, Sub Dist : Palsana, Dist : Surat, Area Of Plot :- 40.18 & Built- Up Area it *AI;lt?;ehs‘
_ ~ SUNIL P. SHAH (ADVOCATE) Date : 07.06.2026 REGIONAL MANAGER (DGM), Muneshwar :- 638 Sq.fts. Boundries:- East:-Adj Society Road, West:- Adj Plot No. 92,| 06.06.2026 o ther
Address. 15 Varahi Complex. Out side Gopinala, Opp. Hanumanji Temple Place : Valsad VALSAD REGION LAN: 01504010001112 | North:-Adj Plot No. 87, South:- Adj. Plot No. 89 (Symbolic) arges
Mehsana-384002. Mobile No.99799 2889915. = 2 | Mr.Vijay Jaiswal All part and parcel of the property In Consisting of Plot No : 385, (As| gg 09.2025

& Mrs. Chandadevi
Vijaykumar Jaiswal
LAN: 01504010000250

Per K.J.P. Block No.83/A/385) Radhika Residency, Block No. 83/A Near
Nandini Residency, Near Krishna Residency, Surat Bardoli Road, Kareli,
Palsana, Surat - 394310, Area Of Plot :- 60.28 Alongwith Undivided Share
Admeasuring 44.26 Sq.mt. In The Land Of Road & C.0.P Built- Up Area
:- 389 Sq.fts. Boudaries :- East:- Adj. Plot No. 402, West:- Adj Society Road,
North:- Adj Plot No.386, South:- Adj. Plot No. 384

All part and parcel of the property In Consisting of Plot No : 150, Rahi Luxuria,
Admeasuring 62.31 Sq.mt. Along With Undivided Share of Admeasuring
53.84 Sg.mt. In The Land of Road & C.0.P near Shrusti Residency, Near Om
Lake Town, R.S. No.447, Block No : 469, Moje : Tundi, Sub Dist & Taluka :
Palsana, Dist : Surat, Area Of Plot :- 53.84 Sq.mt., 74.52 Sq. Yds Built- Up
Area :- 805 Sq.fts, Boundaries:- East:- Adj. Society Road, West:- Adj. Block,
North:- Adj Plot No. 149, South:- Adj. Plot No. 151

All part and parcel of the property in consisting of Plot No : 147, Rahi Luxuria
Near Shrusti Residencynear Om Lake Town R S No : 447, Block No 469, Moje
Tundi, Sub Dist : Palsana, Dist : Surat .394310 Area Of Plot :- 55.18 Sq.mt.,
l.e 66.00 Sq.yd Built- Up Area :- 749 Sq.fts Boundaries:- East:- Adj. Plot No.
110, West:- Adj. Society Road, North:- Adj Block, South:- Adj. Plot No. 146

All part and parcel of the property in Consisting of Plot No : 147, Rahi Luxuria
Near Shrusti Residencynear Om Lake Town R S No : 447, Block No 469, Moje
Tundi, Sub Dist : Palsana, Dist : Surat .394310 Area Of Plot :- 40.18 Sq.mt., l.e
48.06 Sq.yd Built- Up Area :- 638 Sq.fts, Boundaries:-East:- Adj Plot No. 117,
West:- Adj Society Road, North:- Adj Plot No. 141, South:- Adj. Plot No. 139

All part and parcel of the property Consisting of Plot No : 18 Vraj Vatika
Revenue Survey No. 7 Block No. 9, Near Madhav Park Gangadhara Ena Road
Moje Vill - Tundi, Taluka Palsana Dist - Surat -394310 Area Of Plot :- 39.85

14,17,901/-
+ Interest &
All Other
Charges

CHANGE OF NAME
| have changed my old Name
from SUREKHABEN KINCHAK
SALGAR To New Name| |°
with ATM/ elobby.
SUREKHA KINCHAK SALGAR, sr. No.| Branch

And | will be known as new 1 Dhamatvan 1000 Built-up property

name. pls' note The premises should have facilities including parking, adequate power etc. Municipal
Add. Plot No. 1001, Gidc Near| | Taxes, maintenance to be invariably bome by landlord. Premises shall be ready for | [
Mukti Chokdi, Ankleshwar - occupation within a period of 3-6 months. Theintendeq biddgrs shal'lsubrlnittheiroffgrsin
two separate sealed envelopes super- scribed Technical Bid & Price Bid for premises,
393002 addressed to P & E Dept, Bank of Baroda, Regional Office 2, 1st Floor, Dena Laxmi
Bhavan, Ashram Road, Navrangpura, Ahmedabad- 380009, on or before 18.06.2026
by 03:30 pm. Priority would be given to the premises belonging to Public Sector Units/ 5
LOST Govt. Departments. For details and Tender documents, visit the tenders section of our
Passing Certificate
ISC (Year 12)

Examinations 2004,

09.09.2025

STATE BANK OF INDIA - AMCC Bharuch (62745)
Shop no.41-42, Bluechip complex, Sevashram Road,
Bharuch-392001. M: 9413397054, Email: sbi.62745@sbi.co.in

(RULE - 8 (1) POSSESSION NOTICE (For immovable property)
Whereas, The undersigned being the Authorized Officer of the State Bank of
India under Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 and in exercise of the powers
conferred under section 13 (4) read with Rule 3 of the Security Interest
(Enforcement) Rules 8(1), 2002 issued a Demand Notice dated 10.02.2025
calling upon the Borrowers Mr. Sanjaybhai N Borad & Shri Jitendra N
Borad (Unit Name-Rangoli Ice Cream) MSME Loan Account No.
38870619552 to repay the amount mentioned in the notice being
Rs.10,65,881.24 (Rupees Ten lacs Sixty-Five thousand Eight hundred
and Eighty One and Paise Twenty Four only) + Interest + Penal Interest from
03.02.2026 within 60 days from the date of receipt of the said notice.

The borrower having failed to repay the amount, notice is hereby given to the

% dw 30 asler Premises required on lease/ rental
Bank of Baroda for proposed branch at Dhamatvan

Bank of Baroda invites offers from landlords/power of attorney
holders of premises preferably on ground floor for proposed branch| |3

06.06.2026
(Symbolic)

Mr. Gulab Ramlal Sahni
& Mrs. Daulat Devi

Sahni W/o Gulab Sahni
LAN: 01504010000355

08.10.2025

18,99,362/-
+ Interest &
All Other
Charges

| Carpet Area Required (Sq. #t)| Requirement

13.10.2025
06.06.2026
(Symbolic)
08.09.2025
09.09.2025
06.06.2026
(Symbolic)
08.01.2025
15.01.2025
06.06.2026
(Symbolic)

08.01.2026

Mr. Pappu Mahto

& Mrs. Champa Devi
W/o Papoo Mahto
LAN: 01504010000278

18,71,023/-
+ Interest &
All Other
Charges

15,33,582/-
+ Interest &
All Other
Charges

Mr. Sandipkumar
Ramadhar Vishwakarma
& Mrs. Ritukumari
Vishwakarma

LAN: 01504010000690
Mr. Sameer Vijay

Jadhao (Legal Heir)
& Brother of Late

Bank's website https://lwww.bankofbaroda.bank.in/tenders/zonal-regional-office.
Bank reserves the right to accept or reject any offers without assigning any reason thereof.
Place: Ahmedabad Regional Head 6
Date: 11.06.2026 Ahmedabad Region 2

10,44,413/-

+ Interest &

18.02.2026

borrower and the public in general that the undersigned has taken possession Index No. Mr. Suraj Vijay Jadhao | Sq. Mt, l.e. 47.66 Sq.yds Built- Up Area :- 246.93 Sq.fts. & Stair Cabin- 24 All Other
. . . . . LAN: 01504010000924 | Sq.ft Boundaries:- Adj Plot No. 117, West:- Adj Society Road, North:- Adj| 06.06.2026 Charges
of the property described herein below in exercise of powers conferred on him B/8530/003 Plot No. 17, South:- Adj. Plot No. 19 (Symbolic)

under section 13(4) of the said Act read with rule 8(1) of the Security Interest

Enforcement) Rules, 2002 on this the 6th day of June of the year 2026.
The borrower in particular and the publicin general are hereby cautioned not to

Place : SURAT, Date: 10.06.2026 Authorized Officer, Cent Bank Home Finance Ltd., Surat
Branch: 62, 1st Floor, Subhas Nagar Society, Near Ram Chowk, Above Canara Bank, Ghoddod Road, Surat- 395007

belonging to Shikha
Upadhyay, daughter

FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India

deal with the property and any dealings with the property will be subject to the of Chaturbhuji (Insolvency Resolution Process for Corporate Persons) Regulations, 2016) STATE BANK OF INDIA
charge of the State Bank of India for an amount of Rs.10,64,881.24 and Upadhyay FOR THE QLB%“;IEONTE%II:ELHEH%I?E?TORS OF HOME LOAN CENTRE, SOUTH VADODARA

furtherinterest from 03.02.2026, costs, etc. thereon. has been lost 2nd floor SWC Hub, HLC SOUTH , Vasna Bhayli Road, Opp Rajpath Vadodara-391410.

Navavas, Sukhpar, Kutch

[See Rule 8(1) POSSESSION NOTICE (For Immovable Property)

Whereas, the undersigned being the Authorized Officer of Bank of India, under
the Securitization and Reconstruction of Financial Assets and Enforcement of
Security Interest Act, 2002 and in exercise of powers conferred under section
13(12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued
a Demand Notice dated 19.03.2026 calling upon the Borrower M/s. Moonlight

PUBLIC NOTICE - TENDER CUM E AUCTION FOR SALE OF SECURED ASSET

[See proviso to rule 8(6)]
Notice for sale of immovable asset(s)

E-Auction Sale Notice for the sale of immovable asset(s) under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002.

This notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below
described immovable property mortgaged/ charged to the Secured Creditor, the physical possession of which has been
taken by the Authorised Officer of ICICI Bank Limited will be sold on 'As is where is','As is what is' and 'Whatever there is' as

The borrower attention is invited to provisions of sub-section (8) of section 13 of . RELEVANT PARTICULARS .
the Act, in respect of time available rfro redeem the secured as(sg,ts Mo.: 90658 02767 1| Name of Corporate Debtor Evog Remedies Limited pppondd [Rue S POSSESSION NOTICE (For tomovable Propery)
’ P ’ ’ 2 [ Date of incorporation of corporate debtor | 24.02.2010 Whereas, The undersigned being the Authorized Officer of STATE BANK OF INDIA- HLC - SOUTH VADODARA, under the
DESCRIPTION OF THE IMMOVABLE PROPERTY 3 [ Authority under which corporate debtoris | ROC Ahmedabad Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 and in exercise of
Property: All that piece and parcel of Property situated at Residential Building LOST incorporated / registered powers conferred upon me under section 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued
bearing - Survey No. 23/1 Paiki, Situated at In Village Netrang, Taluka . g 4 | Corporate Identity No. / Limited Liability | L46209GJ2010PLC059692 Demand Notice to the following borrowers calling upon them to repay the amount mentioned in the notice as mentioned below
Netrang, Plot No - A16 & A17, Netrang - 393130 Admeasuring - 93.80 Sq Mtr Passing certificate Identification No. of corporate debtor within 60 days from the date of receipt of the said notice.
belongs to Shri Jitendra N. Borad. Bounded as : North : Plot No. A-18, South : ICSE Examinations 5 | Address of the registered office and A-1106, Empire Business Hub, Near AUDA The borrower having failed to repay the amount, notice is hereby given to the borrower, legal heirs (known —unknown), legal
PlotNo.A-15, East: Plot No. B-40 & B-44, West : Road. principal office (if any) of corporate debtor | Water Tank, Science City Road, Sola, representatives (known — unknown), guarantor and the public in general that the undersigned has taken Physical
. . Ahmedabad - 380060, Gujarat : : . : . ;
Date: 06.06.2026 Authorised Officer 2006, Index no. i o) Possession of the property described herein below in exercise of powers conferred on him/her under Section 13(4) of the
. : T/6740/011 6 | Insolvency commencement date in respect | 09.06.2026 said Actread with Rule 8 of the said rules on the date mentioned here under.
Place : Bharuch State Bank of India - Bharuch of corporate debtor 4 | N '
i T Estmated dats of closure of insolvenc 06.12.0026 The borrower, legal heirs (known —unknown), legal representatives (known —unknown), guarantor and the publicin general is
belong ing to resolution process y o hereby cautioned not to deal with the property and any dealings with the property will be subject to the charge of the STATE
Hiramani Pathak 8 [Name and registration number of the Wis. Dipti Narayan Mundra, BANK OF INDIA-HLC - SOUTH VADODARA for an amount mentioned here under and further interest and other charges
STATE BANK OF INDIA - AMCC Bharuch (62745) ’ insolvency professional acting as interim | IP Registration No-IBBI/IPA-001/IP-P-02845/ | | thereon.
Shop no.41-42, Bluechip complex, Sevashram Road, son of Gokarna resolution professional 2023-2024/14366 The borrower attention s invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem
s A Emalk sb'-625@sb'-wn Prasad Pathak has || *|00es st s oy Gy ot i | | oo ——
- or immovable property City, Maharashtra, 400001 r.|Borrower's i
- - : : been lost. Email Id: ip dipti@gmail.com No|Guarantor's Name |Date & Amount(Rs.) Description of the Property Date
Whereas, The undersigned being the Authorized Officer of the State Bank of Mo.: 90658 02767 1o Address and smal 1o be used Tor DBS Fouse 31 Floor G2 Pot3Tiarsban
India under Securitization and Reconstruction of Financial Assets and - respondence with the interim resolution | Road. Bombay Gymkhana. Fort. Mumbai An immovable property of borrower /mortgagor comprising| As Per The
¢ . ) correspondence e interim resolutio oad, Bombay Gymkhana, Fort, Mumbai S ; Honourable
Enforcement of Security Interest Act, 2002 and in exercise of the powers professional City, Maharashtra, 400001 ?ftkin‘)j &thIJd(IjngtS Elllrlﬂ (etregtlons tZereon l(lzgh ZFBS?Tt gng Court OF Chief
fi ion 13 (4 ith Rull f th ity | Email Id: cirp.evog@gmail.com Mr. Vasant uture) situated at all that piece and parcel "regd. Dist. Su -
conferred under section 13 ( ). read with Rule 3 o _t e Security Interest g e 7062005 : Dt: 29.01.2026 & dist. Vadodara, Mouje Tandalja, R S NO.346,365.367, 366, Judicial
(Enforcement) Rules 8(1), 2002 issued a Demand Notice Dated 10.02.2025 iR e ool A Bhagubhai Rs. 11.33.517.00 [ TP NO.23 FP NO. 8/1+26. At Blockhhouse No. F-14g | Magistrate,
caling upon the Borrowers Mrs. Rashmikaben Divyam Dave (Partner) ) e (g,?)i;f' oton 1 rcause( ) 1 [Parmar " ason  |"sainath Park', Tandalja, Vadodara" Plot Area: 34.12 Sq. C%&Zr JN,\?('; .
& Mr. Nikhilkumar Jagdishchandra Dave (Partner) & Mr. Divyam Market wisdom ascertained by the interim resolution Account No. Mtr. Construction Area: 26.25 Sq. Mir. Undivided Common .
Jagdishchandra Dave (Mortgagor) MSME Loan Account No. 38995268192 | straight f th professional 37521521789 2026 o 1517 So Mt Boundaroe: Exst: 600 M| 2012028
agdishchandra Dave (Mortgagor, oan Account No. straig rom e i ot & Land Area: 15.17 Sq. Mtr. Boundaries: East: 6. 1| has taken
torepay the amount mentioned in the notice being Rs. 6,75,708/- (Rupees Six| | sharpest minds 13) Names of Insolvency Professionals NA Road, West: Wall After Margin, North: Block No. F-148,| Physical on
oy dentified to act as Authorised ; i )
lacs Seventy Five thousand Seven hundred and Eight only) and interest+ in the game. 'R:gr'efemg&ce S eradiore i a class Salﬁath Park, South:Block No. F-150, Sainath Park. __ | 07062026
Panel interest from 10.02.2026 within 60 days from the date of receipt of the (Three names for each class) An immovable property of borrower /mortgagor comprising ﬁgnzirrlﬂi
said notice. Cut through the noise every 14| (a) Relevant Forms and a.Weblink: Mr. Moinakhtar of land & buildings and erections thereon (both present and| . .t Of Chief
The borrower having failed to repay the amount, notice is hereby given to the day with expert columns 10 Detals ofauthorized reprosentatives ?;t)p;:/i/lbbl.gov.|n/en/home/downloads Abdulrauf Dt: 29.01.2026 & fL;J'tutre\z sdltujted T\i; aII_th:t tplﬁce an?/ _;t))ircel :{eTgs. Blst.2 ?);Jsb Miu?si?rigtle
borrower and the public in general that the undersigned has taken possession| |  that decode trends before are available at: 2 [Kheruwala Rs. 13,45,321.00 | Dist. Vadodara. Mouje Fatehpura, Vibhag -, Tika No. 2015, o0 ¥E
fth tv described herein below ise of ferred on hi they unfold, only in ason C S No. 23, At Flat No.202, 2nd Floor, "Fatema Flats", CRMAJ No.:
ortne pr0p_e y aescrioe er?m elowin exermse Of powers con er.re onhim Business Standard. Notice is hereby given that the National Company Law Tribunal, Ahmedabad Bench, vide its Account No. 28.01.2026 Fatehpura, Vadodara" Super Built Up Area: 433.00 Sq Ft| 3520/2026
under section 13(4) of the said Act read with rule 8(1) of the Security Interest Order dated 09.06.2026 in CP (IB) No. 149/9/AHM/2026, has initiated the Corporate Insolvency 38289461518 o Boundaries: East: Road, West: Passage, North: Open| has taken
Enforcement) Rules, 2002 on this the 5th day of June of the year 2026. Eesgluti?n F(’:roges;g?ginst Evog Remedies Limited under the provisions of the Insolvency and Space, South: FlatNo 203’ 8204 ' Poh g(i;c;(;z%n
. . . . ankruptcy Lode, . ! : : : .06.
The bqrrower in particular and the P%‘b"c 'n. general are here.by cautloped notto ;(’)\AbSO(::a):;ubr:?fy, The creditors of the Evog Remedies Limited, are hereby called upon to submit their claims with An immovable property of borrower /mortgagor comprising| As Per The
deal with the property and any dealings with the property will be subject to the 757 . proof on or before June 23, 2026 to the interim resolution professional at the address mentioned of land & buildings and erections thereon (both present and] .Honourable
charge of the State Bank of India for an amount of Rs.6,75,708/- and further| | 3727 or email againstentry No. 10. S . . future) situated at all that piece and parcel "Reg Dist. Sub|{C°!Ii Of Clef
. order@bsmail.in The financial creditors shall submit their claims with proof by electronic means only. All other Mr. Natavarbhai Dt: 13.02.2026 & | . . p P =g VISt Judicial
interest from 10.02.2026, costs, etc. thereon i ; s wi ; .
-v6.£Ue0, LOSIS, GG, TITTEOTL. . ) creditors may submit the claims with proofin person, by post or by electronic means. Chadabhai Solanki | Rs. 15.56.205.00 Dist Vadodara. Mouje Sayajipura, RS No. 32/Paiki 1, AtFlat/] Magistrate,
The borrower attention s invited to provisions of sub-section (8) of section 13 of Submission of false or misleading proofs of claim shall attract penalties. 3 » IR EESET | Shop No. D-404, 4th Floor, Tower - D, "Sahajanand Land %rd?e[lj'?\?(?r‘a
theAct, in respect of ime available, to redeem the secured assets. sd- ?;9"1"’:4"7‘3’;:;5 0 gz 2326 I\U/Ia(;l;"l,dssygipura, Vag?dta?" I_Carge:\ Area:2g4sg4 SSq l\'/\lz Rl %O,\ég_:
Dipti Narayan Mundra -02. ndivided Common Plo and Area: 29. q. Mtr.
Property 1: AI r A O7rtion of south N Interim Resolution Professional of Boundaries: East: Flat No. D/ 403, West: Entry of Tower D, E, Pnas }akfn
kAot P el N Business Standard Evog Remedies Limited F, North: FlatNo. D/ 405, South: Main Road sical on
side 11.50 sq-mtr shop of ground floor, rahi complex, Jambusar, Ta - Insiaht Out IP Reg. No: IBBI/IPA-001/IP-P-02845/2023-2024/14366 07.06.2026
Jambusar Dist. - Bharuch belongs to Shri Divyam Jagdishchandra Dave. 9 Date: 11-06-2026 Email Id: cirp.evog@gmail.com Date: 11.06.2026 Sd/- Authorised Officer
Bounded as: North: Road f mtr 2.25, South: C.S. NO 3548, East: C. S. No. Place: Mumbai, Maharashtra AFA validity up to: 31-12-2026 Place : Vadodara State Bank of India
3547/A/Paikee, West: C.S. NO 3546.
Date: 05.06.2026 Authorised Officer . e :
; . Branch Office: ICICI Bank Limited, Jayhind Annex, Opp. Sharda Baug,
Place : Bharuch State Bank of India - Bharuch Yoot sn By * ‘ Sukhpar Branch: 0’6’0’ Banlk | . ohorom Cinema, Rajkot- 360001

Relationships beyond banking

ALOK INDUSTRIES LIMITED

CIN - L17110DN1986PLC000334

@.

ALOK  Regd. Office: & 17/5/1, 52111, Vilage Rakholi/Saily, Sivassa - 396230
Union Territory of Dadra and Nagar Haveli and Daman and Diu
Tel No. +91 0260 6637000/ 7001;
Email Id.: investor.relations@alokind.com, Website: www.alokind.com

INDUSTRIES LIMITED
INNOVATIVE TEXTIL SOLUTIONS

NOTICE Agro Industries (Proprietorship Firm), Mrs. Vijayaben Suresh Veghani per the brief particulars given hereunder;
(Borrower-Proprietor), Mr. Pravin Hirji Chauhan (Guarantor & Mortgagor) & Sr. Name of the Details of the Reserve | pgte and
SPECIAL WINDOW FOR TRANSFER AND Mr. Himmat Hirji Chauhan (Guarantor and Mortgagor) to repay the amount No. c B"Brrower/ " Secured Asset/ Outstanding Epnce n Time of .P“te&f
DEMATERIALISATION (DEMAT) OF PHYSICAL SHARES mentioned in the notice being Rs. 29,29,356.00 (Bifurcation - Account 0/s. as UG ors Assets with known Amount - | Bormest | Property | Time of
Please note that a Special Window for transfer and dematerialisation (demat) on Date of 13(2) notice was Rs. 28,96,704.54+ Rs. 32,651.46 (UCI) Total Rs. / Loan Account No. encumbrances, if any Deposit P
of physical shares will remain open up to February 04, 2027 as per SEBI 29,29,356.00 (Rs. Twenty Nine Lakhs Twenty Nine Thousand Three Hundred A) B) ©) D) () (F) (G)
Circular No. HO/38/13/11(2)2026-MIRSD-PODY1/3750/2026 dated January 30, gg‘g S'X]Z W'“{:}“’(}"ter ';“e’e.s‘t‘"ft’:““ ‘.’('j'd ct'.‘arges (viz Publication etc.) within L. | Zapda Karshan Sub PlotNo. 76 t0 82/10, Radha Park, Street| R Rs. June 23, | July 03,
2026 (*SEBI Circular’). , , aysfrom the date ofreceiptotthe saidnotice. . (Borrower) / Zapda | No. 02, Opposite Diamond Party Plot,|27,11,147/- {19,00,000/ 2026 From |2026 From
This facility is a\./allat.)Ielto th?‘se investors wDo h:.ad purche_xsed physical §hares The Borrowers haw_ng failed to repay the amour_ﬂ, notice is hereby given To the Minaben, Zapda Payal | Revenue Survey No. 197 Paiki 2 Paiki 2, Plot|  (as on - 11:00 AM | 11:00 AM
of Alok Industries Limited (“the Company”) prior to April 01,2019, and: Borrower and the publlc in ggneral, thatthe updermgned has taken Possgssmn of Karshanbhai No. 76 to 82, Behind Satyam Park,| June09, |, g0'500.| to12:00 | Onwards
(a) hadnotlodged the shares for transfer; or the property described herein below in exercise of power conferred on him under (Co-Borrower) Kothariya, Rajkot, Gujarat-360002.| 2026) = Noon
(b) had lodged the shares for transfer, but the same were rejected, returned, or Sub-section (4) of Section 13 of the Act, read with Rule 8 of the Security Interest Loan A/c No. Admeasuring Land area 145.12 Sq. Mtr.-
AN ’ ; TBRAJ00006491444 / ) B
notattended to due to deficiencies in documentation. Enforcement Rules, 2002 on this 09.06.2026. Free Hold Property
Applicability of the Special Window The Borrower in particular, and the public in general are hereby cautioned not T?RAJ00906491443
For clarity regarding the applicability of this window to transfer the deeds executed to deal with the property and any dealings with the property will be subject to the 2. |Hirpara Kishan Flat No. 203, 2nd Floor, Shivam Complex, Rs. Rs. June 23, | July 03,
before April 01,2019, investors may refer to the matrix below charge of Bank of India, Sukhpar Branch for an amount of Rs. 29,29,356.00 H?t"“r'(’éfo""w’fr) /"|Jay Sardar Residency, Gundal Road,|26,25,331/- |18,50,000| 2026 From (2026 From
Lodged for transfer beforeIs the Original Share] Whether eligible to (Rs. Twenty Nine Lakhs Twenty Nine Thousand Three Hundred Fifty Six) with Ngfquﬁm(c%‘f‘ég?ro?,er) Ee;znnudeseti/rg:zeNsouré\l/S;Z/li opilggilg?k,i\lgi; (as on Rs. 1%(:)08;1(;38 N 1115 AM
April 01, 2019? Certificate Available lodge in the further interest thereon and charges thereon. Loan A/c No. No. & Toluko-condel Rajkot-360311. J%%‘szg?' 1,85000-|  pyt Onwards
_ with the Investor? Spe(lzlal Wlndovlvl? The Borrower’s attention is invited to provisions of Sub-section (8) of the LBRAJ00006046960 | Admeasuring Builtup area 53.10 Sq Mtr.-
No - it is fresh lodgement Yes Yes (subject to conditions Section 13 of the said Act, in respect of time available, to redeem the secured Free Hold Property
Yes, bu(tj Wasllrejected/ v ;tEtBeldén thle assets. The online auction will take place on the website of the E-Auction agency M/s. ValueTrust Capital Services Private Limited.
rg:"\:fas?gégd N%S o ircular) DESCRIPTION OF THE IMMOVABLE PROPERTIES (URL Link- https://BidDeal.in). The recipients of this Notice are given a last chance to pay the total dues with further interest
) " anti : till July 02, 2026 before 04:30 PM failing which, the Secured Asset/ Assets will be sold as per schedule.
No, was not lodged No No 1) Equitable Mortgage over Residential Property situated at House No. 14/193 of The Prospective Bidder(s) must submit the Earnest Money Deposit (EMD) Demand Draft (DD) (Refer Column E) at ICICI Bank

82.46 Sq. Mtrs., B.A. on Sub-Plot No. (38-40)/D of Main Plot No. (38-40), R.S.
No. 183/2 paiki known as Shree Nar Narayan Nagar, Nr. Shyam Saraswati Primary
School, Shiv Paras Road, at Sukhpar-Navavas, Madanpur, Taluka Bhuj, Kutch-
370040 in the name of Mr. Himmat Hirji Chauhan (Mortgagor and Guarantor).
Bounded by: North: Sub Plot No. (38 to 40)/C, South: Vicheni, East: Common
Plot, West: 6.00 Mtrs. wide Internal Road.

2) Equitable Mortgage created over Residential Property situated at House of
41.27 Sq. Mtrs., B.A. on Sub-Plot No. 49/A 0f 95.16 Sq. Mtrs., R.S. No. 62/paiki 2
known as Shreeji Nagar, Nr. Getco Sub Station, Nr. Bhuj to Naliya-Kothara
Highway Road at Seamtal of Village Sukhpar, Taluka Bhuj, Dist. Kutch-370040 in
the name of Mr. Pravin Hirji Chauhan (Mortgagor and Guarantor). Bounded by:

Limited, Jayhind Annex, Opp. Sharda Baug, Near Dharam Cinema, Rajkot- 360001 or before July 02, 2026 before 04:30
PM and thereafter they need to submit their offer through the above mentioned website only on or before July 02,2026 before
05:00 PM along with scan image of Bank acknowledged DD towards proof of payment of EMD. Kindly note, in case
prospective bidder(s) are unable to submit their offer through the website then signed copy of tender documents may be
submitted at ICICI Bank Limited, Jayhind Annex, Opp. Sharda Baug, Near Dharam Cinema, Rajkot- 360001 on or before
July 02, 2026 by 05:00 PM Earnest Money Deposit DD/PO should be from a Nationalised/Scheduled Bank in favour of “ICICI
Bank Limited” payable at Rajkot.

For any further clarifications with regards to inspection, terms and conditions of the E-auction or submission of tenders,
kindly contact ICICI Bank Limited on 7999515727. Please note that Marketing agencies 1. Value Trust Capital Services
Private Limited., 2. Augeo Asset Management Private Limited., 3. Girnarsoft Pvt Ltd. , 4. Hecta Prop Tech Private Limited.,
have also been engaged for facilitating the sale of this property.

The Authorised Officer reserves the right to reject any or all the bids without furnishing any further reasons. For detailed

Kindly note that request(s) which are accompanied by original share
certificate(s) along with transfer deed(s) and other supporting documents
will only be considered under the Special Window.

Investors wishing to avail of this Special Window may contact the Company's
Registrar and Transfer Agent, MUFG Intime India Private Limited, having their
addressatC 101, Embassy 247, L B S Marg, Vikhroli (West), Mumbai 400083.

For further details, investors may refer to the SEBI Circular available
at:https://tinyurl.com/29ab3727.

Queries may be addressed to rnt.helpdesk@in.mpms.mufg.com
For Alok Industries Limited

Sdl- North: Plot No. 48, South: Plot No. 50, East: Plot No. 49/B, West: 6.00 Mtrs. wide terms and conditions of the sale, please visit www.icicibank.com/n4p4s
Place : Navi Mumbai ComA::theléruergar Jaa:g mema Road k Date : June 11, 2026 Authorised Qﬁ'!cer
Date : June 11,2026 pany vy Date: 09.06.2026 | Place: Sukhpar Authorised Officer, Bank of India Place : Rajkot ICICI Bank Limited

Compliance Officer
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E-Auchion Sale Moboe of the immovable Assets under the Securiization and Reconstruection of the Fingncial Assals and Enforcemsant
of Security InterestAct, 2002 read with proviso to Rule 86 of the Sacunty Interest (Enforcament) Rules, 2002 Molice iz hereby given
bo the pubdic in general and m padicular to the Bormoiwer(s) and Guarantons) thal the below described immovabls propesty morigaged |
charged 1o ithe secured creditor Le. B1AS Rural Housing & Mortgage Finance Lid. Thi physical possession of which has been takan by
the sithorized officer of MAS Rura Housing & Mortgage Fnance Lid, in the with & right fo sale the same an “As is What is, As is
Where is, and Whatever There is without any Recourse Basis™ for realization of company's dues,

HAVING ADDRESS AT GOKULNAGAR. SWAMINARAYAN

FLOOR, ADMEASURING ABOUT 33.63 50. MTRS. &)

The Date Noted Against The Account As Mentioned Hereinafter, Calling Upon The Borrower And Also The Owner Of The
Property/Surety To Repay The Amount Within 60 Days From The Date Of The Said Notice. Whereas The Owner Of The Property
And The Other Having Failed To Repay The Amount, Notice Is Hereby Given To The Under Noted Borrowers And The Public In
General That The Undersigned Has Taken Possession Of The Property/les Described Herein Below In Exercise Of The Powers
Conferred On Him/Her Under Section 13(4) Of The Said Act Read With Rules 8 & 9 Of The Said Rules On The Dates Mentioned
Against Each Account. Now, The Borrower In Particular And The Public In General Is Hereby Cautioned Not To Deal With The
Property/les And Any Dealing With The Property/les Will Be Subject To The Charge Of India Shelter Finance Corporation Ltd For An
Amount Mentioned As Below And Interest Thereon, Costs, Etc.

Resides At : G.p Milkat No.

Sqg.mtrs (land Area Admeasuring 585 Sq.ft) Construction
Area Ground Floor 45.35 Sqg.mtrs And First Floor 45.35

Rs. 7,29,133/- (Rupees Seven

o =T indiaShelter INDIA SHELTER FINANCE CORPORATION LTD. DSSESSION NOTICE FOR
£ HH mm I'I'IJUSIHE E HME F"”‘HE'E I'IH"EB [EEE Pﬁpﬂiﬁgg?ﬂ RF:ISE 8 Ei Home Loans  Regd:Office:- Plot-15,6th Floor, Sec-44, Institutional Area, Gurugram, Haryana-122002 MMOVAB PROPERTY sF!TlnﬂAﬁHA a?%'ﬂ"ﬁFLEI HAHGE I‘Tn
REGISTERED OFFICE- 4TH FLOCR, I ] Whereas, The Undersigned Being The Authorised Officer Of The India Shelter Finance And Corporation Ltd, Under The E it u!‘.. o “ } 3
NARAYAN CHAMBERS, B/H. PATANG HOTEL, 9 9 p Repistered office: 15t Floos, 216/C-12. Oid No. C-12, Plot No. 13-B
ASHRAM RAOD, AHMEDABAD - 380 093 SALE NOTICE FOR SALE OF Securitisation And Reconstruction Of Financial Assests And Enforcement (Security) Interest Act,2002 And In Exercise Of Power Silaara  Gury Nanak Pura -Laxmi Marar Dihi-1 1UUBE'IDE|HFI- India ;
CONTACT PERSON: MR. BHARAT J. BHATT, MOBILE NO.57141 50045, IMMOVABLE PROPERTIES Conferred Under Section 13(12) Read With Rule 3 Of The Security Interest (Enforcement) Rules,2002,Issued ADemand Notice On . ; A,

RULE-g(1) POSSESSION NOTICE (For immovable Property)

Whareas. The undersignid beang the futharzed aifcer of the Siaars Housing Fisance Lid under the
Sacudibiation and Reconstnaciion od Fingncial Asxsets and Enfarcament of Seciity Inleres) At 2002
and inexercise ol powers conférred anoer seclicn 13(2), issued a Démand Nodice cilling upon the
Barrower S Co-BorrowenGuarantor o repay 1He armount mentEned in the nodice and Tisther nleres
within 60 days from Ehi: dafe of receml of the sad molice. The BoerowirsGo-homown’ Gadmantor
having falnd 1o mepay the amount, nolice is heredy given to the Borrowersa/Go-borrower! Guzmnior
and the: public in ganeral tal the urdersipned has taken Symbolic possession of the proparty

1. BORROWER'S & GUARANTOR/S NAME & ADDRESS 1. DESCRIPTION OF THE PROPERTY Name of the Borrower/Guarantor Description Of The Charged/mortgaged D}\.of DertnSnd I\\lot(i)ce, Date Of described hersn below in exercise of powers conferred on himvhar under Section 13 (4) of the said
2. TOTAL DUE + INTEREST 2. AJC NO. FOR DEPOSITING EMDVOTHER AMOUNT (O\Lvner gf The ':':;Perlt)Y) & Propertg (Al ;rthecpad'&t'Pa"c:)?) Of The | | Of Dennad Notice Possession Act read with Fule B(1) of the said Rues. The borrower in particular ang the pablic in genera is haraby
oan Account Number roperty Consisting cautionad nat 1o deal with the property and zny tealings weth the proparty will be subgct to the charge

!i'ﬂa" Agﬁ::l“::ﬁ?“ﬁlﬁfhl 5 APPLICAN gHGPEHW BEARING ALL THAT PIEGE AND PARCEL Dfl. MRS. JYOTIKABEN THAKOR |All Pieces And Parce Of Property Bearing Gram Panchayat | Demand Notice: 08.06.2026 af the Sitaara Housing Finance LI for below mentionsd Outstanding amount plus Interest and
GOR HAH | T} ROPERTY BEARING FLAT NO.102, FLOOR FIRS & MR. ARVINDBHAI THAKOR |Serial N0.5358 Milkat No. 2356/2,admeasuring 54.346 | 11.04.2025, . incklental expenges, costs herenn. The borrower's atientan |5 indited 1o provisions of sub-gachicn

{B) of section 13 ol the Act inrespect ot fime available, loredeem e s2cured 235005

TEMPLE, MAKANSAR, MORBIMORE| GUJARAT - 363642 | CONSTRUCTION THEREON IN SCHEME KNOWN AS 2356/2, Indira Colony Opp. . Lakh Twenty Nine Thousand One
ALSO AT, FLAT NO.102, ROYALKING APARTMENT, |'ROYAL KING APARTMENT' SITUATED AT REVENUE| |Rakuva At-sarsa Tavanand  |SEUS 3 T0% SE0eme (TGS, e REoty FR6: | Hunored Ty Three On)) Bue ce Bomwe s LN o ) | v Gl Propery
MAVRANG PARE. KHALILPUR ROAD, JUNAGADH SURVEY NO.43/4 PAIKI, AT 656-25, TAJUNAGADH, IN THE Guj-388365 Loan Account No : [0, Of Navinbhai Dahyabhai Thakor, West-aanganwadi, | The Interest From 1104 2025
LA38CLLONS000005051235 / i 1) Mrs, Chamar Deggikab r Property Mo, 100652
i -0 ! , - And Other Charges And Cost Till : 3 ey 1
2. HIRALBEN GORDHANBHAI SHAH [APPLICANT) REGISTRATION DISTRICT & SUB DISTRICT OF North-open Road, South-house Of Chhatrasinh 9 lul::'u *’I eepikanen S IFIPI b1 "
HAVING ADDRESS AT  GOKULNAGAR SWAMINARAYAN | JUNAGADH, STATE-GUJARAT AP-10111300 (Anand Branch) |Bhupatsinh Raj The Date Of The Payment o st : M1, O T
3 : g , - —— - — 2) Mr. Chamar Nabwarbhai iR, Five Lakh Sabaskantha Gujarat-
TEMPLE, MAKANSAR MORBIMOREIGUJARAT - 363642 | BOUNDED AS FOLLOWS: AS PER TECHNICAL EAST Mrs. Lilaben Karamshibhai Mundhava |All Pieces And Parcel Of Immovable Property| Demand Notice: 06.06.2026 %/n Mogahhai Fikic 0222 Boundaries of
ALSO AT FLAT NO.102, ROYALKING APARTMENT FLAT MO 101, WEST ; FLAT NO.103, MORTH ; COMMON| & Mr. Karamshibhai Mundhava Resides|Being Residencial Tenament Constructed On 12.05.2025 Bt Add.+ Ei o, 1% Pahadre Sakariantti sl 2003, 2006 Marigaged Property:
: | : : At : Pl 10 Ratndeep Park St 3 Nr Om N.a Land Admeasruing 47.45 Sq.mtrs Of Plot|Rs. 23,57,466/- ( Rupees =i FLIRL. Y 1 wiasiepdbn e !
NAVRANG PARK, KHALILPUR ROAD, JUNAGADH PASSAGE, MAINDOOR SOUTH: MARGIN THEN PLOTNO.(4 o R K S o ot [No0. Of The Area Known AS Ratnadeep| Twenty Three Lakh Fifty Seven Elnl, Gujarat-383220 Theee | 0p8.2005| Exst Residence of
BOUMNDED AS FOLLOWS: AS PER EALE DEED / AS PER esidency rothariya Main Road Rajkot | 5 " " cet 3 Near Om Residency Kothariya| Thousands Four Hundred Sixty Six Bath Add.2: 10652, Elull, Himrubnagr, Hursdrad Esbwarbhai Chamar,
3. VISHALGIRI DILIPGIRI GOSWAMI (GUARANTOR) Gujarat 360022 Loan A tN : y y it 2
HAVING ADDRESS AT BLOCK - 50 "ANAND' SIDHOHARTH | DOCUMENTS EAST FLAT ujara oan Aiccount No : Revenue Survey No.313, Situated At Village :| Only ) Due As On 10.05.2025 Saharkantha Gujarat-383220 Fiftean & West: Residance of
NAGAR SOCIETY. BIH-PHARMACY,S OSHIPURA | NO-101.COMMON WALL WEST : FLATNO.103.COMMON| | 'a3svioNsoonosoa7ssziapto  |KCinariva O Sub Ditric & Reg Distict Rajeol| Together Wih The Intrest From, | 1) e amishuha Sahkartar Rahars | oty T ot A Sauth
' : WALL, NORTH : COMMON PASSAGE, MAIN DOOR OF| | 062353 & AP-10232102 (Rajkot Branch)| s moc e o i 0| Cost Til The Date OF The Payment | | nan 1 om e vasgas | e ) st
(V3 BINARADIEL AbAGATIH, LA~ JoaEH FLAT, SOUTH: MARGIN SPACE, AFTER THAT PLOT NO.04 : outh  Plot o 17 St Plot Ro 27 Wost. i iAot T
4. AMOUNT  Rs.3,90,259.00- AS PER DEMAND NOTICE : 4 Mrs.Hansaben Bharatbhai Bheda | Al Pieces And Parcel Of Immovable Property [Demand Notice: 06.06.2026 | Loam Ho.: HICFOO000S@0RI7E Chamar
DATED 12.02.2025 + INTEREST TILL THE DATE OF 2. AccouniMo, | 30807941176 & Mr. Bharatbhai Bheda Resides | Comprising Of Residencial House On Land Adm. 35.01(11.11.2025, —_— Place ; Gujarat Authorised Dfficer, Bitaara Housing Finance Lbd.
" dank Mams - State Bank Of India At : 116, Guijarat Housing Board, Nr. Sqg.mtrs Of Unit No.118 Of Gujarat Housing Board 205- | Rs. 18,08,652/- ( Rupees Eighteen Dake - 09.06.2026 |Formerly knows a5 Sewa Grih Rin Lid)
REALIZATION AND COST, CHARGES AND OTHER it Code . GRINOOORIZE Ganesh Dairy Kothariya Rajkot s & S Gujarat Housing Board Colony, Off Kothariya|Lakh Eight Thousands Six Hundred
EHPENSES - Gujarat-360022 Loan Account No: Main Road, Nr. Shiv Shakti ChOWk, R.s N0352, Paikee Flfty Two Only ) Due As On
Micr Code . 380002065 L A35VLLONS000005107866 / Of Village Kothariya Ta & Regi District Rajkot Gujarat-| 11.11.2025 Together With The = T T ST g
BranchName | COMMERCIAL BRANCH, AHMEDABAD HL35CHLONS000005101317 & | 360002 Land Area Admeasuring 35.01 Sq.mtrs | Interest From 12.11.2025 And dd 3T o K '
AP-10242955 | AP-10234584 Bounded With : North : Unit No.119, South : Unit| Other Charges And Cost Till The Bank of Baroda Vavol, Gandhinagar-382016. Ph. 079-23287945
1. DATE & TIME OF E~AUCTION 1. RESERVE PRICE _ No.117, East: UnitNo.129, West : Road. Date Of The Payment, Engll-: aosladbankoibarods. com
2. LAST DATE OF SUBMISSION OF EMD (Rajkot Branch ) gezia@
3. DATE & TIME OF THE PROPERTY INSPECTION 2. EMD OF THE PROPERTY Place: GUJARAT Date: 11.06.2026  For India Shelter Finance Corporation Ltd (Authorized Officer) ANNEXURE 3 - POSSESSION NOTICE - FOR IMMOVABLE PROPERTY

1) E-AUCTION DATE: 15/07/2026 : 11:00 AM TO 01:00 PM

1. RESERVE PRICE {ININR):

| For Any Query, Please Contact Mr. Kishan Chauhan (+91 6354053032) & Mr. Ashish Bhatt (+91 7874110808)

PRABHAKAR CHAWL, NR.GALAXY BUILDING POLICE
COLONY, BOISAR. PALGHAR, THANE MAHARASHTRA- 401501
ALSO AT, FLAT NO.301, NIRMAL RESIDENCY, NR.SAIDEEP
RESIDENCY, JOLWA, KADODARA, SURAT, GUJARAT-304310
2. NIEHADEVI SANJAYKUMAR PANDEY (CO-APPLICANT)
HAVING ADDRESS AT HOUSE NO. 6578, SHRIRAM NAGAR,
PRABHAKAR CHAWL, NR.GALAXY BUILDING POLICE
COLONY, BOISAR, PALGHAR THANE MAHARASHTRA -
401501 ALSOD AT, FLAT MO.301, NIEMAL RESIDENCY,
NR.SAIDEEP RESIDEMCY, JOLWA, KADODDARA, SURAT,
GUJARAT-384310

3. DILIP SUBHASCHANDRA PANDEY (GUARANTOR)

ADMEASURING 62.35 30 MTRSALONG WITH UNDIVIDED
SHARE LAND IN SCHEME KNOWN AS "NIRMA
RESIDENCY™ SITUATEDAT BLOCK NO B8/E LAND KNGWN
AS SAIDIP RESIDENCY PAIKI PLOT NO 244 TO 247
ADMEASURING 196.41 50 MTRG. AT. JOLVA, TA.
PALSANA, IN THE REGISTRATION DISTRICT & SUB
DISTRICT OF SURAT, STATE-GLLIARAT.

BOUNDED AS FOLLOWS: AS PER TECHNICAL EAST
FLAT NO 306, WEST :ROAD, NORTH : FLAT NO 302,
SOUTH:ADJ. PROPERTY

EQUNDED AS FOLLOWS: AS PER SALE DEED ! AS PER|
DOCUMENTS EAST. FLAT NO 306, WEST :ROAD, NORTH :
FLAT NG 302, S0UTH :ADJ. PROPERTY

3. DATE & TIME OF THE PROPERTY INSPECTION

2. EMD OF THE PROPERTY

1) E-AUCTION DATE: 15/07/2026 : 11:00 AM TO 01:00 PM
WITH FURTHER EXTENSION OF 5 MINUTES

2) LAST DATE OF SUBMISSION OF EMD WITH KYC
14/07/2026 - TILL05:00 PM

1. RESERVE PRICE (ININR):

Rs 805,000 (RUPEES EIGHT LAKHS FIVE THOUSAND OHLY)
L EMDAMOUNT [IN INR):

Rs. 80,500/~ (RUPEES EIGHTY THOUSAND FIVE HUNDRED

KEMDRA, GLUMNA GUMNA MADHYA PRADESH-472001

2. RAMPRASAD (CO-APPLICANT)

HAVING ADDRESSAT. DD,GRAM HARIPUR NEAR BY SWAST
KENDRA, GUNA GUNA MADHYAPRADESH - 473001

3. PAPPI BAl [CO-APPLICANT)

HAVING ADDRESSAT 00 GRAM HARIPUR NEAR BY SWAST
KENDRA, GUNA GUNA MADHYAPRADESH-47300

4, 5HIV SINGH [ GUARANTOR)

HAVING ADDRESSAT: 00,GRAM HARIPUR NEAR BY SWAST
KENDRA, GUNA GLUNAMADHYAPRADESH - 473001

4 AMOUNT  Rs.7.41,898.000- AS PER DEMAND NOTICE
DATED 09.01.2025 + INTEREST TILL THE DATE OF
REALIZATIONAND COST, CHARGESAND OTHER EXPENSES

BY SWAST KENDRA, GUNA, GUMA M.P.- 473001,
TOGETHER WITH ALL MOVABLES & RECEIVABLES, ALL
EXISTING BUILDINGS AND STRUCTURES THEREON AHDI
BUILDINGS AND STRUCTURES AS MAY BE ERECTED !/
CONSTRUCTED THERE UPON ANY TIME FROM / AFTER
THE DATE OF RESPECTIVE MORTGAGES AND ALL
ADDITIONS THERETO AND ALL FIXTURES ANDJ
FURNITURE'S ATTACHED TO THE EARTH OR
PERMANENTLY FASTENED TO ANYTHING ATTACHED TDI
THE EARTH, BOTH PRESENT AND FUTURE AND
BOUNDEDAS UNDER:

BOUNDED AS FOLLOWS: EAST:HOUSE OF
KANHAIYALAL, WEST : ROAD, NORTH : ROAD, SOUTH ¢

2. LAST DATE OF SUBMISSION OF EMD
3. DATE & TIME OF THE PROPERTY INSPECTION

HOUSE OF JAMMALAL

2 AccountNo, | 30BOTSA1176

BankMame  ; State Bank Of India

Ifsc Code | SBIMOCDE925

Micr Code ;. 3B000ABGS

BranchMame | COMMERCIALBRANCH, AHMEDABAD
1. DATE & TINE OF E-AUCTION 1. RESERVE PRICE

Z. EMD OF THE PROPERTY

1) E-AUCTION DATE: 15/07/2026 : 11:00 AM TO 01:00 PM
WITHFURTHER EXTENSION OF 5 MINUTES

2) LAST DATE OF SUBMISSION OF EMD WITH KYC
1410712026 - TILL 0500 PM

3) DATE OF INSPECTION: OM 13/07/2026 - BETWEEN 10:00
AM TO 0500 PMIST

1. RESERVE PRICE {IN INR):

Rs. 187000 (RUPEES ELEVEN LAKHS EIGHTY SEVEM
THOUSARND ONLY)

L EMD AMOUNT [IN INR}:

Rs. 118,700 (RUPEES ONE LAKHS EIGHTEEN THOUSAND
SEVEN HUNDRED ONLY)

1. BORROWER/S & GUARANTOR/S NAME & ADDRESS
2. TOTAL DUE + INTEREST

1. DESCRIPTION OF THE PROPERTY |
2. AJC NO. FOR DEPOSITING EMD/OTHER AMOUNT

Loan Account No. 10360

1. DILIPSINH GULAESINH DEVDA [APPLICANT)

HAVING ADDRESS AT 451, DEVDAVAS, NALASAR,
NALASAR, PALANPUR, BANASKANTHA, GLUARAT - 385210
2. DURGABEN DILIPSINH DEVDA [(CO-APPLICANT)
HAVING ADDRESS AT, 451, DEVDAVAS, MALASAR
MALASAR, PALANPUR, BANASKAMNTHA, GLUARAT - H5210
+BHARATHUMAR VINCDCHANDRA JADAY (GUARANTOR)
HAVING ADDRESS AT: 0, JUND JADAY VAS, NALASAR,
MALASAR. VADGAM, BANASKANTHA, GUJARAT = 385210

4. AMOUNT Rs.8,29 581.00/- AS PER DEMAND NOTICE
DATED 31.01.2025 + INTEREST TILL THE DATE OF
REALIZATICNAND COST, CHARGESAND OTHER EXPENSES

PROPERTY BEARING ALL THAT PIECE AND PARCEL OF
NALASAR GRAM PANCHAYAT PROPERTY NO. 403 &
MILKAT NO 445 ADMEASURING 97.58 50. MTRS. &
COMSTRUCTION THEREON LAND SITUATED ON DEVDA
VAS, AT.NALASAR VILLAGE, TAVADGAM, IN THE
REGISTRATION DIS-TRICT & SUB DISTRICT OF
BANASKANTHA, STATE-GLUARAT,

BOUNDED AS FOLLOWS: AS PER TECHNICAL EAST.
ROAD, WEST ; ROAD, NORTH : HOUSE OF LP.EMANEIMH'
DHIRAJI DEVDA, SOUTH : HOUSE OF HASMUKHSINH
GLLABSINH DEVDA

BOUNDED AS FOLLOWS: AS PER SALE DEED EAST -
ROAD, WEST : ROAD, NORTH : HOUSE OF LMI'.-'IANElNHl
DHIRAJI DEVDA ,SOUTH ; HOUSE OF HASMUKHSINH

2. LAST DATE OF SUBMISSION OF EMD
3. DATE & TIME OF THE PROPERTY INSPECTION

GULABSINH DEVDA

2 AccountNo. | 30BOTSA1178

Bank Name ; State Bank Of India

Ifac Codea ! SBIMO0OE02G

Micr Code © 3R0000E5

BranchMName | COMMERCIAL BRANCH, AHMEDABAD
1. DATE & TIME OF E-AUCTION 1. RESERVE PRICE

2. EMD OF THE PROPERTY

1) E-AUCTION DATE: 1500712026 : 17:00 AM TO 01:00 PW
WITHFURTHER EXTEMSION OF S MINUTES

2} LAST DATE OF SUBMISSION OF EMD WITH KYC
1410712026 - TILLOS-00 PM

3) DATE OF INSPECTION: ON 1300712026 - BETWEEMN 10:00
AMTO05:00 PRIST

1. RESERVE PRICE (ININR):

Rs. 11,11,000/- {RUPEES ELEVEMN LAKHS ELEVEN
THOUSANDOMLY)

2. EMD AMOUNT [IN INR);

Fs. 1,171,100 (RUPEES OME LAKHS ELEVEN THOUSAND
OME HUNDRED OMLY)

pesc:oe hesd with mbenest and cosl

Date: 11.06.2026, Place: Gujarat

STATUTORY 30 DAYS SALE NOTICE UNDER THE SARFAESI ACT, 2002
The borrowers | Guarantors are hareby nolify o pay the sum as mentionad in the damand nolica aong with up 1o date ntesest and
ancillany expensas before the date of e-suction; failing which the property will be auciioned [ sold and bafance dues, if any, Wil be

For further deigdad terms and condifions of Zale, please refer toihe link hiips:Vsarfaes auctionfigernet also available at MAS RURAL
HOUSING & MORTGAGE FINANCE LTD, wetsia e hitps:dwan.mrbmifl_co. in'sarfsesi_nolicas hirml,

MAS RURAL HOUSING & MORTGAGE FINANCE LTD. Shri Bharat J. Bhatt, Authorized Officer

Tha tnallan Lepross.
Fowr e fonolisn Enfelifgent.

e @

I arrive at a conclusion
not an assump tion.

Iinform your opinion with
dotailed analysis.

imdianexprass. com

& Hw!ﬂr!l’-rmm

LR WAL LW OF COULACE

e o

INSTALLED AND / OR CONMSTRUCTED [
TO BE CONSTRUCTED THERECQN AMD
ALL THE PRESENT AND / OR FUTURE
RIGHTS, TITLE AND / OR INTERESTS OF
MORTGHAGE (5) THEREIN :

ALL THAT RIGHT, TITLE AND INTEREST
OF PROPERTY AN OPEM LAND OF PLOT
HO. 14 LAND 50. MTR. 65-89 AND A
RESIDENTIAL HOUSE CONSTRUCTED ON
THE PLOT NO. 15 LAND AREA
ADMEASURING T4-25 30, MTR. OF N. A,
R. & NO. T2MANTP-2, WHICH 15 KHNOWHN
AS “STAR CITY", BITUATED AT KESHOD,
TAL. KESHOD, DIST. JUNAGADH WITHIN

contraciual raie ples cost, charges and expensas fill date of payment

availzhle o redeam the secured asseis

Whersas, The undersigned being the Authaorised Officer of the Bank of Baroda under
the Securitisation and Reconstruction of Financial Aszets and Enforcement of Security

WITH ;L_:_HTHEREKTEMHDMGF SMINUTES Rs. B.37.000/- (RUPEES SIX LAKHS EIGHTY SEVEN Motice under section 13(2) of the Securitisation and Reconstruction of Interas! [Sacond) Acl, 2002 and in exercse of powers conferrad undes Section 13(12)
fﬁ-ﬁmﬁuﬁmgngﬁrﬁmwm OF EMD WITH KYC ;HE?HUDS«"‘“HEEE#’E?H . Financial Assets and Enforcement of Security Interest Act, 2002 {The Act) read with Rule 3 of the Security Interest (Enforcement) Rules. 2002 issuved a Damand
- . - : : Sr. | Name of Borrower(s Particulars of Moriaagad Date OF Cutstandin Motce dated 0100912025 calling upon the Borrower Mr. Gaurang Bachubhal Dave
3) DATE OF INSPECTION: ON 13/07/2026 - BETWEEN 10:00 | Rs. 83700/~ (RUPEES SIXTY EIGHT THOUSAND SEVEM No (A} :I pmmmmmﬁ NPA amount | Flag_b and Yogita Gaurangbhai Dave to repay the amount mantoned in the notice baing
AM TO 05:00 PMIST HUNDRED ONLY) (B) (e} (D) Rs. 12,57,295/- [Rupees Twelve Lacs Fifty Seven Thousand Two Hundred Ninety
1, BORROWER'S & GUARANTORIS NAME & ADDRESS 1. DESCRIPTION OF THE PROPERTY 1. | LOAN ACCOUNT NO. | ALL THAT PIECES OR PARCELS OF LAND | 06.05.2026 | Rs, 32,48,812.22). (Rupess Five Only) within 60 days from ihe date of receipt of the said notice .
2. TOTAL DUE + INTEREST 2. AJC NO. FOR DEPOSITING EMD/OTHER AMOUMNT HHLLJUMN566592 { PROPERTIES AS UNDER | TOGETHER Thirty Two Lakh Forty Eight The Borrawsr having failed to repay the amaount, nafice is hereby given io the Barrower
1. SOLANKI WITH ALL THE PRESENT AND { OR Thousand Eight Hundrad and the publicin general that the undessigned has taken POSSESSION of the property
Loan Account No. 7391 PROPERTY BEARING ALL THAT PIECE AMD PARCEL OF KARSHANBHAI FUTURE STRUCTURES, BUILDINGS, Twelve and Palse Twenty Two described henain below in axarcise of powars confarred on himher under sub section (4)
1. SANJAY PERMESHVAR PANDEY {APPLICANT) SAID LAND BEARING FLAT NO.301, THIRD FLOOR ARASHIBHAI FURNITURE, FIXTURES, FITTINGS, Only) as on 22.05.2026 of Section 12 of the said Act read with Rule 8 of the Security Interest (Enforcement}
HAVING ADDRESS AT:  HOUSE NO. 6573, SHRIRAM NAGAR. | ADMEASURING 38.66 50. MTRS BUILTUP AREA) L Tt BEN | S ALERG AR SR T AN Rules 2002 on this 09th Day of June 2026.

The Borrewer I Guarantor [ Morfgagoers in particufar and the public in general is hersby
cautioned not io deal with the property and any dealings with the property will be subject
b the chargs of Bank of Baroda for an amount of Rs. 12,57 2951- (Rupeas Twelve Lacs
Fifty Seven Thousand Two Hundred Ninety Five Only} and inferss! thereon at the

The borrawar's ablention i irviled to sub-sachion {3) of Saclion 13 in raspect of Bme

DESCRIPTION OF THE IMMOVABLE PROPERTY

All that part and parcel of the property consisting of Flat No. 104, Block
No. F, Vaidehi ll Residency, Mauje : Vavol, Taluka and Dist. Gandhinagar,
Gujarat-382016. Bounded by : North ; Flat No. F 103; South : Margin and

Cownpanty In Law,

possesalon of the Morlgaged Property mentioned In Column B above and shall also take such other scilons as s avallable to the

Please note that in tarms of provishons of sub - Seclion (8} of Saction 13 of the SARFAES] Act, “A bomrowar can tender tha entire
amount of outsianding dwes fogather with-all costs, charges and axpensas incurred by the Secured Creditos only tll the date of
publication of the rofice for sale of the sacured assei(s) by public auction, by mwiting quotations, tender from pulbsc or by privats
treaty. Fusther it may also be noted that in cass Borrower falls to redeem the secured asset within aforesaid legally prescrbead time
frame, Borrowsr may not be enliied to redeem the propsarly ”

"rcn

ASSET RECONSTRUCTION COMPANY (INDIA) LTD. (ARCIL)

(Trustes of ARCIL-Trust-2025-011 )
CIN Mo~ UESSISMH202PLE 1 34864 Websile: www arck coin NOTICE APPENDIX IV
Reglstered Office: The Ruby, 10th Flogr, 29 Senapati Bapat Marg, Dadar {West), Mumba400028 b o

POSSESSION

i Uinciar sub-reguialion (1) of ragulafan 368 of the Inschency and Bankrupley Board of India
[Insotvancy Rasciulion Procass for Carporale Persons) Requlstions, 2016)

HAVING ADDRESS AT B-401, SHIV KAMAL RESIDENCY, THE STATE OF GUJARAT. Open Space; East : Margin and Upen Space; West.: Flata. F 101,
NR. SAl DEEP SOCIETY, JOLWA, KADODRA, SURAT, ; 1 That the above named borrowen s ) have faded 1o maintain the financial diacipline towards thelr loan account (s) and &z per booka Date ; 10/06/2026 Place | Gandhinagar Nikhil Mathur, Autho. Officer, BOB
7 Bark Mame . State Bank Of India af aceounts maintained in the ordinary course of business by the Compary, Column D indicates the outstanding amount
4, AMOUNT Rs.5,18.408.00- AS PER DEMAND NOTICE ifscCad . GRINOCOSG2E Clue 1o persistent default in repayment of the Loan amount on the part of the Borrower{s} the above said lnan-account has bean
DATED 16.04.2025 + INTEREST TILL THE DATE OF L ; classified by the Company as Moo Parforming Asset (as on date in Column C}within the guidelines relating to asaets classdication FORM G
REALZATIONAND COST CHARCESANDOTHER EXPEMNSES, Micr Code , 3B0002065 issued by Regulating Autharity, Conaequently, notices under Sec.13(2) of the Act were also issued to sach of the borrower, INVITATION FOR EXPRESSION OF INTEREST FOR
: - BranchMame | COMMERCIAL BRANCH, AHMEDABAD In wigww of the abova, the Company heraty calls wpon the above named Borrowans) to discharge infull his § their iabilities towards NAVSAN GLASS INDUSTRIES LIMITED “H ElRP]
1. DATE & TIME OF E-AUCTION tha Company by making the payment of the entire cwlstanding dues indicaied m Colemn D above scluding up bo dats inkerest,
2' LAST DATE OF SUBMISSION OF EMD 1. RESERVE PRICE coats, and changes within 60 days from the date of pubdication of this notice,, fading which, the Company shall be antidled to taka GLASS MANUFACTURING

RELEVANT PARTICULARS

1, | Name of the Corparate Debilor aking
wilh PAN/CIWLLP Mo

services sold in last inancial year
T, | Mumber of emplovees) workmen kil
& | Further details mcludng tast availabla

Mawsan Glass Industries Limibed
U2E101MP2009PLCIZ 1885

Company since incepion

The raguired dedails can be obiained by

3) DATE OF INSPECTION: ON 1310712026 — BETWEEN 10:00 | ONLY) I terms of provision of sub-Saction (13) of Saction 12 of the SARFAESI Ack, you are hereby profibited from ransfarming, stherty | | Address o the registered offce g‘rf; ¥ : iﬁrmwﬁrﬁgf If; Eﬁ”mﬁ'
AMTO05:00 PMIST way of sale, lease or othensiss (other than in the ordinary course of his business) any of the aecured assets referrad to In the s LIRI. D{ N P b b B
niotce, without prioewitten consant of secured crediar, 5 '-'-'El:lsﬂﬂ t v #le
1. BORROWER/S & GUARAMNTOR/S MAME & ADDRESS 1. DESCRIPTION OF THE PROPERTY For Sammaan Finsarve Limiited 4, | Detalls of place G, rnnp:nrg,r o -M:lﬁ.s.sel a-.'allahe
2. TOTAL DUE + INTEREST 2. AIC NO. FOR DEPOSITING EMDVOTHER AMOUNT (Farmery known as Indiabulls Commereial Credit Lid.) fixed 255605 Are bcasad
Loan Account No. 9424 PROPERTY BEARING ALL THAT PIECE AND PARCEL OF Place : JUNAGADH Authorized Officer| | = | naialied capaciy of main Nat Aaplicable
1. AMIT SEN (APPLICANT) IMMOVABLE PROPERTY HOUSE MO. 43 AREA BB.26 S50 products | services
HAVING ADDRESSAT DL".GM{ HAR|F'L|F“-.HEI&IH BY SIMAET MTHS PA“'\IPIRI H-‘E.LHJI'I'I r"":' 52 Gﬁmﬂ HARI:PUR-\. HEAR B E_'LIHI'I|I|'!|I and valus af man F.n;,jwa I There gre na cperatan started in s

PR Tﬂl +51 F2RA5E1300

[RULE &1]]

Branch Cffice: Offica Mo, 1008, 196 Floor, Wastand Mall, fanakpuri Dislrc! Centre,
Janakpun, Mew Delhi PoO: 110068 Ph: +81 091 4177 52086

Cusiomer Mame

firancial statesments (with schadulas) of teg
years, lists of credilers are avadable & URL:
Elu,'.hht',' for resalufion arp:mnls

under sectan 2524 of the Coda

sending an Emal al cip.nghigmail,com

| aftar subimiting the: confidentially undertling,

Ekcibility for resclulion appicants under section
25(2h} of the Code and can be obtained by

Description of the iImmovable Propery

SHAILENDRA MAMNGHEJ]
THAKOR SI0 W0 DI0 MAKGEAN
RAMTLLN THAKCR SCNALBEN
SHALENORABHA| THAKOR S0
W0 D0 SHAILEMNDRA
MANGAJ THAKQR, Loan
Aoy Mo 1080

ALL THAT PIECE AND PARCEL OF THE LAND AMD BUILDNG
COMPRISED IN ALL THAT PIECE AND PARCEL OF IMMOVABLE
PROPERTY BEING GRAM PANCHAYAT MILKAT NO: 22, TOGETHER
WITH CONSTRUCTION STANDING THEREON OF MACUE VAvOL,
TALUIEA GANDHINAGAR IN THE DISTRICT OF GANDHINAGAR AND
SUB DISTRICT OF GANDHINAGAR, WITHIN THE STATE OF
GUJARAT THE SAI0 PROPERTY BOUNDED AS LINDER.

BOUMDED BY- OM OF TOWARDS THE EAST BY: FUBLIC ROAD, 0N
OR TOWARDS THE WEST BY. HOUSE OF MAHOTI UDAJ, ON OR
TOWARDS THE MOHTH BY: HOUSE OF BACHLU| MANGATE ONOR
TOWARDSTHE SOUTH BY, HOUSE OF KALFESHJI JESARGI

132} Notice Dabe : 03,07, 2025
Wofice &mt.: Rs. 1572130)-
Possession Date; 08-June 2026
Location: Vavol, Gujaral
Passession Type: Symbolic

CHANDUBHA WAFATSINH
JADAY 50 Wi DD MARATSINK
JADAY RAMILABEN
CHARNDUSINH JADAY 50

Wid D/0 CHANDUBHA
MAFATSINH JADAY
HARPALZINH ADERAJSINK
JADAN E0WM DIMADERAISING
JADAY LoamAccount No, 112560

ALL THAT PIECE AND PARCEL OF THE LAND AMD BUILDING
COMPRISED IN ALL THAT PIECE AND PARCEL OF FREEHCLD
IMMOVARLE GAMTAL PROPERTY BEING & RESIDENTIAL MILKAT
NCL28d,0F THAKORWAS, WHICH 15 SITUSTED 1N SR.NC284 OF
SAMALUNANY  TADEESA & DIST BAMASEANTHA, WITHIN THE
STATE OF GLUARAT THE SAID PROPERTY BOUMDED AS UNDER.
ADMEASURING 416.00 30, FEET (38 66 30. MTRS),

BOUNDED BY- ON OR TOWARDS THE EAST BY: OPEN PLOT, ON
OF TOWARDS THE WEST BY: ROAD, ON OR TOWARDS THE
HORTH BY, OPEN PLOT, ON QR TOWARDS THE SOUTHBY. HOUZE
OF JAGATSINH DALPATSINH JADAY.

132} Hodice Date - 03.07.2025
Notice Ami.: Rs. 966087
Possess|on Date; 08-June-2026

Location: Samau
Manavas, Gujarat

Possession Type: Symbolle

I avallabie af LIEL:

10 Last date for repeps of expression of infenest | 2506, 2026

11.| Dasa of issue of provisianal kst o 04,07, 2025
prozpective resolubon apphcants

12.| Last dete for submission n'f'u':n-r:{aﬂﬂns. 06,07 2026
to peonvesiomal Bsh

13| Date of issue of final list of prospective | 18,07, 2024

resolution an Fﬂmnrs.

14, I:I.'-ﬁ-e uflqsue nflnﬁ:mﬂmn Hen'r:urandw
evaliation mahix and reguest for resalution
i F&af'-ﬁ-h':- ﬂfﬁﬁpﬁﬂh'ﬂ"— reslLinn 3|'.'I|}|L-3|'I|$
15, L.=|=:1 ﬁa1|=|:|f sul:mm.m of rﬁ-:uhlr:'r. plar's
16.| Procass email id ta submit Emreaslr:-n
of Inierest

17.| ISNE Sistus

18,07, 2028

IEET
cirp.rgiEgmail.com

W

Regn No.: [BEITPA-OFIP-P-018532018 202001 2349

Dl 10,06, 2026
Place: Ahmedatiad

sgmjlr'.g an Erall at cirp, Fr;]ﬂﬁ'umi?" cam

S
Dhaval Jitendrakumar Mistry,

Resciution Professicnal of Mavsan Giass industries Limited {in CIRP)
AFA valid 1l 30-dim-27
Reg. Add: 8-8, Verdan Complex, Magr Vimal Hawsa, Lakhudi Circle
Navrangpura, Ahmadabad, Gugaral 381009

Email - cadhavalmisinoilyahoo.com

Date; 10-06-203%

The borrawer(sh having failed to repay the amount, natice Is heredy given 1o the borrowen(s) and the public in general that the undersigred
has laken possassion af ha proparly descnbad bergln atiove e axercise of powess conlemed on lim dnder sub-saclion (4] of seclicn 13 of
Act read with rule 8 .of the sald Rdes, on ghove mentoned dales. The boerowers in pamcular and the pubdc in genesal 5 hereby cautiored
ol 1o deal wilk te propary and amy dealings wilh ba propety will be subgacl o charge al e ASSET RECONSTRUCTION COMPANY
[INDLA) LTO. (ARCIL) (Trustee of ARCIL-Trust-2025-011) for an amawnt of nefces mentionad above and interest therean fogether with
gapansas and changas abc. less amaunl paid, il arm The borowar's altantion is inwiled 1o pravisiers al sub-saclicn (8) ol secton 13 of the AcL in
raspectaf fime evailabée, foredesm the secwred assets,
Authorised Officer, Asset Reconstruction Company (India) Lid. [fecil)

VISTAAR

FINANCE

htips.!isarfaesi auciiontiger.nat

Vistaar Financial Services Private Limited

Registered Office at Flot No.59 & 60-23, Z2nd Cross, 28th Main, BTM Layout Stage 2, Bangalwu- 560078

Branch Office: RE Empire, Offica Mo_- 325, 3rd floor, Nr. Mava Circle, 150FIT RING ROAD, rajkol, Pik =

280004 Guiarat
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-auction Sale Motice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and

Enforcement of Security Interest Act, 2002 read with Rule 8 and 9 of the Security Interest |Enforcement) Rules, 2002,

Maofice s hereby givan 1o the pubiic ingeneral and in particular 1o the Bomawer / Co-Borrower Morlgaoar (510G uaranton s} that the below

descibed mmovable properiies morigeged to the Secwed Credior, fhe Possassion of which has been taken by tha Authorised Officer

of Wistaar Financial Services Private Limited under the SARFAES] Act 2002 and in exercise of powers conferned under sechion 13(12)

read with Rules 8and Sof ihe security interast (Enforcament) Rula pursuant lo notice undar sectian 13(2) of the SARFAESIACTH02,

The Secured Assets will be sold on *Asis where 7, "Ag iz whatis”, and "Whatever thers i” basis on 12-07-2025 through E-Auckion.

It s hereby Informed 1o General public that we are going to conduct public through E-Auction platform provided at the website;

1 Mame aof Descriptions of the A} Demand Notice Date- | 1 Reserve Price, | 1. Date and
barrawer, properyProperties B Possession date 2. Eamest Monay Tima of
P C) Outstanding Balance | Deposit (EMD) E-Auction

Martgagar as par Demand Notice | 3.Bid Incremental
2. Aecount No Amaunt

1. MriMrs All the piece and parcel of the Immovable| &) Demand Modice Resanes Price Date-and
VINODBHAI property Description of all the plece and parcal of |  Dafe- 26-05-2025 R, 1620400/ Tirna of
TULASIBHAI the property being residential House Bl Symboic EarnestMoney | E-Auction
RATHOD constructed on MALand adm. 64.036 sq. mirs. Of|  Possession date: | Deposil (EMD) & | 12-07-2026 at
7 MriMre division No 3/8 of plot ne. 3, paikee of Gondal 18-DE-2025 Rz 162040 | 11:30AM o
SHILPABEN survey No. 4604 of sheet no. 199 of city survey| Physical Possession | Bid Incremental | 12:30 FM
VINODBHAI Ward no. 2 situated at Gondal Revenue survey date: 27-05-202% Amoumt:- {with unlirmited
RATHOD No. 364 paikee of within the limit of Gondal | C) Oulsfanding Balance|  Rs. 5000 extension of 5
Account Mo, Municipality in the sub. Disfrict Gondal & Regi. | as per Demand Mofice min each)
ooG0SEMLOTE2E | Dist. Rajkol within the following boundaries East| Rs. 20,86,066.76/-

by 1 3-03 Mtrs, Internal road; Westby: City survey

no. 4605 [Plot MNeo. 2}, Marth by: Division no.

9, South by Division ng. 37

supporb@lauchontigar. ned
auction
awn Sua diligence

IF5SC Code UTIBO001541

BOOOD23297 07961813 6803, emall id :

1. Allinterested parficipants J bidders are requestad o visit the websile hilps-Vsarfaesi auctiontiger .net & www vistaarfinance.com For
details, help, procadure and ondne Iraining on e-auction, prospective bidders may contact M's. e-Procurement Technofogies Lid.;
Contacl MrRam Sharma Conact rumbar

ramprasadi@asctiontigernsl |

2. For further details on berrs and condiions please visit bipsfsarfaesi.auchionbiger net & wwwvistaarfinance.com to bake part in e-
3. Encumbrance: No such information known Lo the best of the knowledge of Authorized officer. The bidders are requested to &o thelr
4. EMD Rermétance Deposit Theough Vistaar Financial Services Pyl Lid to the credit of Account MoeS1 5030002126946, Axis Bank Lid,

%, Forfuriber defails and quenas, inspection of property, please contact Concerned official of Vistaar Financial Services Private Liméed
This nofice should also be considered as 30 days' notice to Bormower | Co-Borrower! Morigagor (5)'Guaranions) under Rule 8(6) and
301} ofthe Security interest{Enforcement] Rule-2002

Date; 11.06.2058 Flace: GUJARAT Sdi- Autherized Officer, Vistaar Financial Services Private Limited

oL BN

epaper.financialexpress.com

FORM A
PUBLIC ANNOUNCEMENT

[Under Riequiation & of {ha Insclvency and Bankruplcy Board of India
{Insalvency Resalution Process for Corparate Persons] Requiations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
EVOQ REMEDIES LIMITED

Ideriification Mo, of corporat debior

RELEVANT PARTICULARS
1 | Mame af Corporate Dettar Evoq Remedies Limited
|2 | Date of incorporation of carporale debtor | 24 02 2010
3| Aulbary urder which coporate deblor s | ROC Ahmadabad
incorporatad ! registared
4 | Corporate [candiy Mo, | Limibed Lsability LA6I0EGR201 BPLCIS5652

5 | Address of the ragesterad ofice and
principal office (i any) of corparate debior

A-1106, Empire Busness Hub, Near AW
Water Tan, Science Gy Road, Sola,
Ahmedabad - 30060, Gujarat

6 | Insalvency commencement data in respect [ 0506 2026
of corparate dabfar

T | Estimatad dale of chosure of msolvency 0B.12 2036
rasolulion procass

i | Mame and registration rumber af the
insobency professional acting as inferm

resoition professional 2023241 4356

5. Diptl Marayan Mundea,
IP Reglsiration Ne-IBBLIPAO)NP-POZ545

8 | Address and e-mal of the intedm rmaoiuticn
professional, as registered with the Boand

DB House. M, Floor-G-2, Piol-31Marzhan
Road, Bombay Gymkhana, Fort, Mumba
City, Maharashira, 400001
Email I ip dipti@gmai com

| 30| Address and e-meil to ba used for
comespandence with the mlerm rasclution

[DES House, 31, Floar-G-2, Piot-3 Marzban
Road, Bambey Gymkhana, Fort, Mumba

(i) Dietails of authonzed representatives
ara gvailabla &t

ik} MA

prodessional City, Maharashira, 400007
Email Id: cinp.evon@gmail.com
11 | Lasl daba for submissicn of claims 21062026
12 | Classes of Sreditors, - any, mmder clause (b A
of sub-seclion (G4} ol section 21,
dscarained by B nilenm resolibon
professional
13 | Mames of Insohency Professionals M
Hentified 1o a0 &5 Authorised
Repnaseniatve of crediors Inadess
[Three names for each dass)
14| () Relevan Forms and a, 'Web lak;

hittps:iibhi. prv nlenhome'dosnkoads

Bankruplcy Code, 20116,

agains: enlry Mo, 10,

sutmissanaf lalze or mishading prosts of clim shall atracl penallices

Data: 11-08-2028
Flace: Mumbel Maharashira

Maotice is herety given thal the Masional Compary Law Trbunal, &hmedabad Banch, vide its
Order dated 09.06. 2026 in CP(IB) Mo, 149SAHM2026, has initizted the Corporate insclvency
Rasofution Process &gainst Evog Remadies Limited under the provisions of the Insclvency and

The creditofs of the Eveq Remedies Limied, are haraby called upon 1o submit their claims wish
proofan or before June 3, 2026 to te interim resslusion professional atthe acdress mentioned

The financial credicrs shall submil their claims with prood by electronic means only, A ofer
credhars may submilthaclalms with proafin persan, by postorby elecionic means
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Dipdi Marayan Mundra

intenim Resalution Professiona of

Evt Remedies Limitad

IF Reg. Mo: IBEVIPA-CO1/IP-P-02B452023- 202414368
Email Id: cirp evog@gmail,com
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